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THE MI 1ST R OF STATE OF 
lHE lINISTRY OF LABOUR 
(SHRI HAGWAT JHA AZAD): 
(a) and (b). There is no such eneral 
ILO Convention on minimum stand-
ards. ILO has ado pted so far 156 
Conventions. Each Convention set! 
its, own standards according to the 
subjects covered. India ha~ ratified 
34 Conventions of which one has 
been denounced subsequently. 

Visit to Foreign Couotrie for 
Maruti Car 

8965. SHRI MOHANLAL 
PAT L: Will the Mini t of 

DUS1 RY be plea ed to state: 

(a) wh.ether any official of the 
Government vbited foreign co try 
in .connection ~ ith the manufacturing 
of small car at M aru ti recently ; 

(b) if so, the particulars of the c 
officers and the names of the countries 
visited; and 

(c) the outcome of that visit? 

1HE MINIS ·R OF INDUSTRY 
AND STEEL AND 1\11 ES (SHRI 
NARAYAN OAT TIWARI): (8) to 
(c). ' Recently . no officjal of the 
Government has gone abroad in 
connection with the Maruti project. 
However, in November last, Secre-
tary, Department of Heavy Industry 
visited Japan alongwjrh a team of 
executives of the ompany for 
discussions with the Japane e auto-
I110bile manufacturers, These dis-
cussions were followed by visits to 
India by the study teams of Japanese 
,manufacturers and submission of 
fotmal commercial offers by some 
of them. This led to further dis-
cussions between the executives of 
t~ Company with the Japanese auto-
mobile manufacturers le~ding to the 

gnin.g of a Memorandum of Under-
standing between Maruti lJd~g 
Limited and MIs. Suzuki Motor Co. 
ltd. of apan for the project. 

ettiDg up of I neln tries In 
"Zero Industry" District 

8966. SHR I R:V , DBSAI t 

SHRI HARTNATH 
MISRA: 

SHRI LAKSHMAN 
MALLICK: 

Wifl the Minister of INDUS Y 
be pJeas d to state : 

(a) whether it is a fi ct that an 
indepth urvey under aken by the 
Indu try Min'stry have hOWD that 
t erc are 90 zero j du try districts 
pread all over the country rich in 

resources but with ut any judu :try 
whatsoever; if 0, which are these 
district, State-wise : 

(b) if .&0, whether in pursuance 
of its i 0 of speeding up indus-
tri(l Ji j Q programme, t e ini try 

that large ouses 
should be allowed un' e ; 
and 

(c) if 0, whether Government 
hove taken a final decision in this 
re,ard and what are the big indu • 
t . 1 use w i h have offered the 
arne 1 




